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Sh. Anurag Khanna, Sr. Advocate along with counsel Ms. Gunjan Jadwani for
corporate applicant. Sh. R.P. Agarwal, Advocate for Tata Motor Finance (Financial
Creditor. Sh. Nishant Mehrotra, Advocate for Tata Capital. Sh. Anil Kumar Jaiswal, -
Advocate for Punjab National Bank. Sh. Avnish Kumar, Advocate for State Bank of

India.

Heard the part argument on behalf of learned counsel for the parties. List the
matter on 15" March, 2018 for remaining arguments. Both the parties are further

directed to file the written submission by next date.
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